
Since the announc:ement of tIae pro-
gramme in July 1975, 14 majOl" and 49 
medium irrigation schemes with an 
irri&ation potential of 1.24 million ha. 
bave been approved/cleared upto 31st 
MII7, 1976 for execution. Implementa-
tion of these schemes would, however, 
depend upon the availability of re-
sources with the state Governments. 
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AllQtment of Ready Built HORses by 
D.D.A. to Grouping Societies in Delhii 

1185. SHRr P. M. MEHTA: Will the 
Minister of WORKS AND HOUSING 
be pleased to state: 

(a) whether some of the grouping 
societies registered in the D.D.A. for 
allotment of land for building houses 
In Delhi haVe requested for allotment 
of ready built houses; and 

(b) if so, whether the Government 
are conSidering to allot the houses to 
such societies instead of land? 

THE MINISTER OF WORKS AND 
HOUSING AND PARLIAMENTARY 
AFFAIRS (SHRI K. RAGHU RA~ 
AIAH): (a) Yes, Sir. 

(b) No, Sir. 

Soil and Water Management l'rOjeet 
of XeraIa 

1186. SHRI C. JANARDHANAN: Will 
the Minister of AGRICULTURE .ARD 
IRRIGATION be pleased to stilte: 

(a) whether a pilot project f.- soil 
and water man~emeD' in UI* -,.. 
cut of Kuftiyadi mel . !lWratt"~zha 
Irrigation Projects has oeenB1liQmlt-
ted by the :Kerala Stefe ~"'f 
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to the Union Government f.or its ap-
proval as a Centrally sponsored 
Scheme; 

(b) whether the Centre has been 
reminded fOr its early approval as 
the Scheme is proposed to be imple-
mented from the year 1976-77 on-
wards; and 

(c) if so, (i()vernment's decision 
thereon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI SHAHNAWAZ 
KHAN): (a) Yes. 

(b) Yes. 

(c) One pilot project for water man-
agement is already sanctioned in the 
Command of Nayyar Project in Kerala 
and is under implementation. During 
the Fifth Plan period, new pilot pro-
jects are being considered in command 
areas of Irrigation Projects which have 
been included in the Central Sector 
Programme for integrated development. 
As Kuttiyadi and Murattupazha pro-
jects are not included under the Cen-
tral Sector Command Area Develop-
ment Programme, sanction of the pilot 
projects could not be considered. 

Housing SOOemes assisted by Central 
Government during 1975-76 

1187. SHR1MATI BHARGAVI TH-
ANKAPPAN: Will the Minister of 
WORKS AND HOUSING be pleased 
to state: 

(a) the particulars, State-wise of 
housing schemes directly undertaken 
or assisted by the Central Govern-
ment during the year i975-76; 

(b) funds allotted for the pui'po8ci; 
and 

(e) State-wise bual-up of (0 
mban aeheJri8, (Ii) rural llitiemee 
IHid(iii} ~le J.i.Vm'g ill Iiums m 
different l1rb8D arelill? -

THE MINISTER OF WORKS AND ' 
HOUSING AND PARLIAMENTARY 
AFFAIRS (SHRI K. RAGHURAM-
AlAH): (a) The only housing scheme, . 
which is in the Central Sector, is the 
SubSidised Housing Scheme for Planta-
tion Workers. This Scheme is imple-
mented in the States of Assam, Tripura, 
West Bengal, Karnataka, Kerala and 
Tamil Nadu. 

(b) A sum of Rs. 80.00 lakhs was 
released to the concerned State Govern-
ments for the implementation of the 
Scheme during the year 1975-76 as. 
under:-

(Rs. in lakhs) 

(i) Assam 18'00 

(ii) Tripura 0'50 

(iii) West Bengal 43'40 

(iv) Karnataka Nil 
(v) Kerala 14'00 

(vi) Tamil Nadu 4"10 

Total 80'00 

(c) Besides the above mentioned 
Central Sector Scheme, the following 
social housing schemes introduced by 
the Ministry of Works and Housing are 
in the State Sector and are implement-
ed by the State Governments:-

(i) Integrated SubSidised Housing 
Scheme for Industrial Workers 
and Economically Weaker 
Sections of the Community; 

(ii) Low Income Group Housing 
Scheme; 

(iii) Middle Income Group Housing 
Scheme; 

(iv) Slum Clearance/Improvement 
Scheme; 

(v) Rental Housing Schemeb-
State Goveminent li:mployeelY, 




